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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAUSSH! oW
NEW DELHI

0.A. No. 993/98y " peted the 28th Aucus’, 1995

HON'BLE MR, S.R. ADIGE, MEMBER (R)
HON'BLE DR, A. VEDAVALLI, MEMBER (J)

shri puran Singh Rana,

/o shri thenddn sSingh Rena,

RZ F=26, west sagar pur,

New Delhi, oo APPLICANT

(By Advocete: shri 0.P. Sood)
VERSUS

1o Union of India through the
oirector, Printing,
Nirmen Bhawan, Neu Delhi.

2. The Mmanager,
Govty of Indi@ Press,
Ring Rpad, Mayapuri,
N eu mlhio

3. ¢shri J.,K. DBss, Redder

4, chri Pyare Lal"Ip Re2der
5. shri Jai 8hagwan, Redder

6, shri C.L. Passi, Reader

7o shri p.L, M3lhotra, Reader
8. shri Raj p al, Resder

9, shri G.M. Krishnani, Reader
10, shri pharam vir, Re2der

11, shri surinder Kumar, Re2der
12, shri S.Ce. g’".lklap Redder
13, shri T.,J. Albert, Re2der

14, shri s.K., Gup t®, Red@dsr

15, shri R, S. Lakhra, Re2der

16, §,pd ARJit singh, Redder

17, shri N.D. Malik, Re8der

18, shri Jughan singh,- Reader

19,' shri Mohinder Kumar,Il, Re3der S
20, shri P K, Dey, Reader soes REPONDEITS .

All the above Resps No. 3 to 20
/o Resp.' No.2)

(By Adwcate: shri,madhav paniker
Por Resp, 1 and 2)
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ORDER_(ORAL) \\

BY HON'BLE MR, S.R, ADIGE, MEMBER (A)

Heard beth counsal,

This 0.,A, 18 digposed of ulth a dircetion & |

tho Resgpondents t» digpoese of tho Opplicentis . /.
representation dated 30.11,93 by no2ao of &
detail ed, speaking and reassned ordor within
eno month from the di3te eof recelpt of @ com?
of this judgnent, Any promotion to tha post
of Hed=d Reader in the Gevt. of Indid press,
Ring Rvad, New Delhi chould be made only

after the disposdl of the epplicentls r’qgroc‘%cmé

tation dcted 30,1193,

2, TisO,.,A, £s digposed of a8ceordingly,

Ne costs,
(DR, A, VEDAVALLI) (s. R° Amgs)
Menber (3) Membor (A)
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